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In this Miscellaneous Appiicati@n the petitioner has prayed for
staying of the operation of the judgmeﬁt dafed 10.3.97'passed in GA 921
., ©of 96 by.a Banch of this Trigpnal ?gainst whieh the<Revieu Apglication
0 laﬁs been filed, We do not Finé ;ny r;asan té intéEFere with sudh”MisEg;)
11l aneous Appliaation. MA is thus dismisged. On‘the submission of the 1d.
counsel for the pe£itioner RA& 35 of 97 along with the application fer

condonation of delay MA 185 of 97 pa fixed for prelimfnary hear ing on

15.5.98., A -
\ , _
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